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ment has neither any proposal for tbe setting 
up of any additional coacb factory nor bas 
aDY decision been taken in this regard. Wben 
there is no need for sucb a factory, there 
GaD be DO question of considerin& the 
demand of tbe bOD. Member. There is no 
loch proposal under tbe consideration of 
the Government. 

SHRI V. lULSIRAM: Mr. Speaker, 
Sir, wbenever tbe question of railway coacb 
factory comes up, our old wounds are 
revived. The bon. Minister bas revived our 
old wound today. A deciiion was taken to 
set up a coacb factory in Andbra Pradesb 
aDd recently survey was also completed. The 
bOD. Speaker is also aware of it. Later, it 
was shifted to Punjab and an assurance was 
liveD tbat anotber coach factory would be 
set up in Andbra Pradesh. However, accord-
iDa to tbe reports which we arc receiving at 
present, there is no proposal to set up any 
new coach factory in the Seventh Plan. The 
bOD. Minister bas dismissed tbe whole issue 
in a sentence and bas stated tbat the 
Government bas no such proposal under 
consideration. I want to k now from tbe 
bon. Minister through 'You whether he will 
do something for Andbra Pradesh as per 
his assurance, because our sanctioned project 
at Kazipetb has been shifted elsewbere. In 
case he is going to give us aoytbioa in 
return, then please let us know about h. At 
least be Ihould Dot reject it outriabt but 
mould ratber talk in terms of livins 
IOIllCtbing, 

MR. SPEAKER : Do Dot reject 
outriabt. 

SHRI MADHAVRAO SCINDIA: The 
DeW railway coacb factory is going to be set 
up at Itapurtbala. 

SHRI V. TULSIRAM : Sir, my 
qucadOD .... Dot been aoawercd. 

saRI B.A. DORA: Is it an aDswer ? 

MR. SPEAKER: Next question. Mr. 
Vttam Itatbod. We have discuSled it at 
Jeqcb. Tbere is Dotbin •• 

SHRl MADHAVRAO SCINDIA: At 
plJlOld &bore .. DO roquiremeot lor AD, 

additional coacb ractory. Now. whether it 
be Andbra Pradesh, wbetber it be Rajasthan. 
whethor it be Korala. it will be applicablo 
to all. 

(/"terruptlons) 

loternallooa. Womeo'. Da, 

*S99. SHRI UTTAM RATHOD: Will 
the Minister of HUMAN RESOUR~B 
DEVELOPMENT be plcased to stale: 

(a) whether Internalional Women's Day 
was observed iu India aD Marcb 8. 1987; 

(b) if so, whether any special pro-
Krammes meant for tbe welfare of women in 
India, especially women belon,iog to tbe 
weaker sections ~f tbe society were launched 
on tbat day; aDd 

(c) if so, the details tbereof 1 

THE MINISTER OF STATE IN THB 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND 
CHILD DEVELOPMENT IN 1HB 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (SHRIMATI MARGAREr 
ALVA): <a> Yes, Sir. 

(b) No, Sir. 

(c) The question does oot arise. 

SHRI UTTAM RATHOD: Tbe 
Human Resource MiDi'try is over-represcnt-
ed by women. May I know. with Kumari 
Saroj Kbaparde to bis left, Sbrimali Krishna 
Sabi aDd Sbrimati Alva OD the riabt and 
Mn. Shaadari io front of him, bow could' 
tbe Minister afford to forset the weaker 
sections. especially tbe women? 
(/nter,uptlo1l') 

SHRIMATI MARGARET ALVA: The 
question II directly pointed to my boas. I 
do DOt tbink I can aoaWOf it. (l"te""/1tlons) 

SHill UTTAM RATHOD: In dow.., 
cues, wben tbey arc reported. tbey la, lbat 
woman II the If.teat eDemy of womu. 
Are we to tell bim that wbore women aeocI 
belp aDd bow can be nealeet tbe wcaker 
lICtiooa. .peciall, lbe women? Put them iD 
aD7 IrODt, I wiD ., IbJI. U"""",,IoIu) 



13 0,., .,411"'.', CHAITllA 19, 1909 (SAKA) 

rrHE MINISTER OP HUMAN 
-RESOURCE DBVELOPMBNT AND 
MINISTER OF HBALTH AND FAMILY 
WBLFARE (SHRI P. V. NARASIMHA 
RAO): I am all the time monitoring 
what tbe women are doinS. So, be need 
not worry. 

(Interrupti on,) 

(1)*ollslotlon) 

SHRf V. TULSIRAM : Sir, the presence 
of han. Sbri Natasimba Rao enhances the 
arace of the House. Tberefore, you must 
enlure bis presence bere. 

MR. SPEAKER: If It makes tbe 
debate lively. 1 will certainly do it. 

[Enl/i.h) 

KUMARI MAMATA BANERJEB : 
May 1 know one tbina from tbe bon. 
Minister? The International Women·s Day 
is an important day and you remember that 
our Ireat leader Mrs. Indira Gandbi in tbe 
year 1975 ratified tbe I.L 0, Convention 
No. 100, wbicb reiterated tbat equal waaes 
Ibould be liven as also equal rilhts to 
women. We are surprised to see bow tbe 
Government has observed this day tbis year, 
as a WomeD's Day and bave any f'pecial 
prolrammes for tbe welfare of women been 
started. especially for weaker sections? 

AN HON. MEMBER: Of West Bengal. 
(It l~rruptlOns) 

KUMAR1 MAMATA BANERJEE: It 
is not a matter of joke ... (Interruptions) And 
also, is it not a fact that women aro 
disc. iminatinl against women? (lflterruptions) 

PROF. P.J. KURIEN: Tbis how tbe 
otber parties are dealing tl'titb women. 
(Interruptions) 

KUMARI MAMATA BANERJEE: We 
an .rateful to our Prime Minisler because 
he ba. done a lot for the women. 

I would like to know whetber equal 
opportunitIes wll) be liven 10 womeD. 
(Interruption,) 

SHRIMATI MARGARBT ALVA: Sir. 
I would Uke tb., tbe qUCltioD be trca'cd 

with some seriousness, because, jUlt becauae 
this is a women's subject, it does not become 
a subject matter of a joke. I do Dot see 
wby we have to laugb. 

I want to say tbat tbe question specifi-
can), dcals witb. whetber we made aD 
announcement of a new programme for 
weaker sections and for women aD the 
International Women's Day. I want to 
categorically teU tbe hOD. Member tbat wo 
do not need a particular day in tbe year for 
doing any programmes for tbe weaken 
sections. We are doing it tbroughout the 
year and therefore no specific annooncement 
was made on tbat day. 

About the specific question which tbe 
boo. Member bas raised. I agree witb ber 
that equal ray for equal work was a leanla-
tion which W8! passed during tbe decade 
under Shrimati Indira Gandhi's direction. 
We have been trying to monitor that 
legislation. But I must a 1mit tbat in tbe 
unorgaoised lector we still bave serioOl 
problems about enforcing tbis legislation. 
I would request you to belp us to sec how 
it can be done at the grassroot level. I would 
need belp from everybody to make tbis 
legislation a reality. 

SHRI V. SOBHANADREESWA'RA 
RAO: The hone Minister's reply is quite 
disappointiog. I would like to know from 
the hOD. Minister whether it is a fact tbat 
even after nearly 40 years of independence. 
tbough we have tbe Dowry Prohibition Act 
in force, we are coming across mallY Dumber 
of incidents where women are resorting to 
suic ides because of tbe absence of an 
adequate property rigbt to womeD. At least 
to make memorable this year, J987 as tbe 
International Women's Year whether tbe 
Government will come up witb a legislation 
to grant equal rigbt to a daughter aloDg wftb 
her brother in ber parent's property , 
(/nt~'ruptlO1ls) 

SHRIMATI MARGARET ALVA: 
Rights of inheritance are governed by 
various laws, ~rsonal laws also, in tbe 
country and it is not possible for me to live 
a categt)ricaJ assurance that it CID be dODe. 

MR. SPEAKER: Have you not lOt • 
Jaw aJre'sdy ? (Interruptio1l,) 

SHRI V. SOBHANADREESWARA 
RAO: ADdbra Pndesb bas already paqed 
that leaislation" •• (I",e".,,'olU) 
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saRI P.V. NARASIMHA RAO: We 
• U kaow that inheritance is a subject which 
II loverned by the personal laws. A. for 
the law to which the bon. Members wero 
referrinl, the law which was passed in 
Aodbra Pradesh, I would like to say tbat 
we are very keen to see bow it works in 
the field in Andbra Prajesh where it bas 
beeo introduced. I would certainly 
CODsult very eminent jurists and lawyers 
like Mr. Ay),appu Reddy, practitioners, 
aod tbeo come to a conclusion if it could 
be emulated elsewhere. There is DO 
point in just sa}ioa. ·since we have passed 
a law, why do you not do it elsewbere'? 
I will certainly monitor tbi§. I will cer-
tainl, look into tbis. It is a matter con-
oected witb tbe riabts 0 f women and we 
are fully alive to it. 

SHRI SHANTARAM NAIK: Why 
Andbr. Pradesb, even in GlJa it is 
there. 

SHRI P.V. NARASIMHA RAO: Goa 
also, wherever it is. 

Weltero Railway Workshop, Dahod 

.600. SHRI SOMJlBHAI DAMOR : Will 
the MiDister of RAIL WAYS be pleased to 
.tate : 

(8) whether the workload of Perio-
dical, Overbaulioa (P O.H) of steam locos 
ha. been reduced at We:,tern Railway 
Worksbop, Dabod; 

(b) wbether there is a ny proposal to 
Itart Periodical Overbau hng of diesel locos 
at tbis Worksbop; and 

(c) if 10, the detail. thereof and 
if not, tbe reasons tberefor ? 

THE MINISTER OF STATE OF THE 
MINISTRY Of RAILWAYS (SHRI 
MADHA VRAO SCINDIA): (a) There 
bas been a sliahl reduction in lhi, 
workload. 

(b) aod (c). Western Rail9.ay bas 
beea directed to submit proposals in tbi. 
reaard for futber eaamination. 

(Tr"",lalloll) 

SHal SOMJIBHAI DAMOR: Mr. 
~peaker, Sir. tbe reply ,iveD b)' tbe bOD. 

Minilter i. not full, correct. Tbe 1000mo-
tives have lince been pbaled out completely • 
The periodical overbaulina of attam locoa 
has beon reduced considerably. The 
number of steam engines which were 
repaired every month earlier bas loDe dOWD 
considerably and tbe reduction bas beeD 
more than SO per cent. However, the hone 
Minister has stated that tbere bas only been 
a sligbt reduction in tbis relrrd. 

I want to know how many steam enlines 
used to be overbauled earlier and how 
much bas been the reduction in the number 
of employees durinl tbe last ten years" 
Today. tbe number or employees bas lone 
down by 30 per cent and DO one is ready 
to accept tbem. Henet, what tbo boo. 
Minister bas s!ated is Dot correct. 

The Government of Gujarat bad sent 
a proposal to set up a wagon manufacturinl 
unit and a works bop for the repairs of 
diesel aod electric locomotives in place of 
tbe existing workshop at Dahod whicb was 
closing down gradually and for which the 
Gujarat Government was prepared to bear 
tbe full expenses. I want to know as to 
what bas happenend to that proposal? 

SHRI MADHAVRAO SCINDIA : I 
bave stated ia my reply tbat there bas beeD 
a slight reduction in workload. How can 
tbe hon. Member say that I have liven a 
wrong answer, I cannot understand. We 
are making efforts to make some alterna-
tive available so that tbe workload remainl 
tbe same. In this connection, tbe hon. 
Member bas suggested tbat producfion of 
wagons should be started at tbls place. 
I want to inform him that as compared to 
our installed capacity of about 26 tbousand 
waaons, tbe orders which are placed are 
between 18 to 20 tbousand. We still have 
spare capacity. But I think that it wilJ not 
be proper to add more to this apare 
capacity. Tbe proposal for startiDI P .O.H. 
work of diesel and electric locomotives at 
at tbe Dabod workshop is under conlidera-
tion. When a decision fl wakeD in tbat 
reprd. the workload of tbis workshop will 
be tbe same as beretofore. 

SHRI SOMJIBHAI DAMOR : Mr. 
Speaker, Sir, tbey want to inert.ae tb. 
workload but I liMe seeD tbal oDI, JO 10 
I, peoplo .r, rcontitc(l tv_' ,..r aa" 


